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always been the guiding factors in the 
approach and policy relating to planning 
since 1951. A s in the previous plans. the 
major objective of the 4th Plan is to create 
more and more employment opportunities 
in tbe rural and urban areas on an increa-
sing scale. 

The Principle relating to living wage is 
contained in the basic objective of raising 
the living standards of all sections of the 
population with particular care to the wea· 
ker sections. 

(b) The experience gained in dealing 
with the problems of organisation encoun-
tered in operating scbemes of guarantee of 
employment and the means of .urmounting 
them through the pilot schemes being tried 
in Maharashtra will be helpful in formula-
tion of future plans. 

The feasibility of undertaking pilot 
scheme tn selected districts with a view to 
ascertaining the precise nature, extent and 
pattern of rural unemployment, and there-
after to provide suitable employment oppor-
tunities which would result in creation of 
development works and assets is being 
looked into. 

(cI and (d). All our missions in friendly 
developing countries are being informed 
from time to time tbat the Government of 
India would always be glad to assist in 
locating and making available the services 
of any tecbnical personnel they would re-
quire. Requests, as and when received, are 
processed and a panel for tbis purpose i. 
maintained. 

The developing countries, however, 
I11IIke requests for the services of experts 
who have snfficient experience in tbe field. 
They do not want uneducated workers, 
fresh IIraduates or raw hands. 

AbolitiOD or I Dtermelliaries iD State. 

2398. SHRI LOBO PRABHU: Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) whether the policv of abolishing inter-
mediaries is only confined to land, if so, 
the reasons therefor; and 

(b) "'hy the agents and contractors empl-
oyed by State enterprises are not considered 
intermediaries and when their abolition is 
proposed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE. 
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI ANNAS~HIB SHIN-
DE) : (a) and(b). The polic} of abolition of 
intermediar} tenures ito respect of agricultu-
ral lands has been advocated as part of the 
land reform programme in purouance of the 
directive prindples of State PoliC) enshr-
ined in the Constitu tion wi th a view to 
removing impediments to agricultural devel-
opment due to the agrarian s.ructure inheri-
ted from the past and on grounds of social 
justice. The problems of landownership and 
management is altogether different from the 
problems of industrial enterprises aDd there-
fore solutions to the problems have to be 
different. 

Films Seized 10 Calculla by Customs 
Aotborities 

2399. SHRI NARAYANAN 
SHRI SAMINATHAN : 

Will the Minister of INFORM"TlON 
AND BROADCASTING AND COMMUN-
ICATIONS be pleased to state: 

(a> the total number of films seized in 
Calcutta by the Customs Authorities from 
the Britisb TelevisioD Company ; 

(b) wbether there are olher companies 
which are allowed to take films in Calcutta 
and other parts of the country ; and 

(c) if so. the reasons therefor ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF INPORMATION AND 
BROADCASTING. AND IN THE DEPAR-
TMENT OF COMMUNICATIONS (SHRI 
I. K. GUJRAL) : <a) No film was seized 
in Calcutta by the Customs authorities from 
the British television company. One carton 
containing 2, 490 ft. of coloured. exposed 
film belonging to Messrs Thames Televis-
ion was detained in Culcutta by tbe Cus-
toms authorities as tbe team did not fulfil 
the requisil.. conditions. Subsequentl) the 
film was handed over to the representative 
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of the Ministry of External Affairs for 
8hipmenl to the Indian High Commilsion, 
London, for being processed and examined. 

(b) and (c). Between 1-9-70 and 20. 
1 I. 70. fourteen foreign film units have 
been a Howed 10 shoot films in IndIa. All 
of them given undertaking tn fulfil the Con· 
ditions stIpulated by this Ministry. 

EDgagement of Sbr; Subramanyam 
Swamy by A. I. R. 

2400. SHRI JYOTIRMOY BASU: Will the 
Minister of INFORMATION AND BROA· 
DCASTING AND COMMUNICATIONS 
be pleased to state : 

(a) whether one, Dr, Subramanyam Sw· 
amy, was engaged by hi' Ministry to prepa· 
re a model budget for the Ministry before 
the last general budget was made ; 

(b) whelher he was given 'special acco· 
mmodation in Akashwani Bhavan for compo 
lelion of tbe project ; 

(c) whether he was also given an assi· 
gnment to prepare a Swadeshi Plan for self· 
sufficiency in e,erytbing including a modest 
arsenal of Atom Bombs; 

(d) wbether \Ie has also been given a 
weekly assilnment on A. I. R,'s External 
services; 

(e). if the aDswer to (a) to (d) be in the 
affirmative, wbat are the antecedenls of Dr. 
Swamy why ·he had been given these im· 
portant assiSlllmDts ; ami 

(f) whelher his altenticn bas been dra· 
wn to the fact that Dr. Swamy has been 
conducting propaganda broadcasts over the 
All India Radio which are against the fore· 
ign policy of the Government 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE DEPA· 
RTMENT OF COMMUNICATIONS IS'lRI 
I. K. GUJRAL): (a) Dr. Subramanyam 
Swamy was asked to prepare a paper on the 
causal relationship between information di· 
ssemination and economic growth. 

(b) Yes Sir. 

(c) No Sir. 

(d) Dr. Swamy broadcasts a weekly 
commentary in AIR's external fetvices. 

(e) Dr. Swamy i. an economist and 
was considered suitable for the sludy reo 
ferred to at (a). He is an expert on Chinese 
economy and is one of the ver) few persons 
available in tbe external services of A.I.R. 

(f) Dr. Swamy's broadcasts are in line 
wilh Government's foreign policy. 
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'Area Approub' to tackle Ibe Problem or 

U ...... loyment 
2402. SHRI RABI RAY: Will the 

Minister of LABOUR AND REHABILITA. 
TION be pleased to state : 

(a) whether it i. a fact that bel favours 
'area approach' so as to tackle the problnn 
of unemployment in the country; 

(b) if so, the details thereof; 
(c) wbelher he is going to convene an 

all party meetins to tackle the massiv·e pro-
blem of unemployment wilh explosive po. 
tentialities ; and 

d) tbe other Itepo take" by Govern. 




